
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

T.C.P No. 45/lMAHl /2012

SHRI M, K. SHRA.WAT
MEMBER (J)

SHRI BHASKARA PANTULA MOHAA
MEMBER (J)

ATTENDENCE.CUM-ORDER SHEET OF THE HEAzuNG OF MUMBAI BENCH OF
THE NATIoNAL COMPATIY LAW TRIBUNAL ON I2.12.20 17

NAME OFTHE PARTIES: Manfred Kurt Dopfer Gebkesel
v/ s.

M/s. Sk,.walker Arts Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397 /39a ol the Companies Act 1956
ar,d 2411242 of the Companies Act, 2013.
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ORDER

T.C.p. No. 4sl397-398/NCLT/MB/MAH/2012

The Learned Representatives of both the sides are present.

As per the Order dated 06.11.2017 the Respondent has submitted Written

Submissions placed on record, copy is handed over to the petitioner.

Learned Counsel of the petitioner is seeking time to file Written

Submissions. Granted. To be filed on or before 10.01.2018, copy to be

lated to the other side, Matter is listed for hearing on 01.02.2019
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PANTULA MOHAN
sd/-

M.K. SHRAWAT
14ember (ludicial)Member (Judicial)

72.72.2017


